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MINISTRY OF MICRO, SMALL AND MEDIUM ENTERPRISES

NOTIFICATION
New Delhi, the 7th January, 2010

S.0.29(E).—— In exercise of the powers conferred by sub-section (1) of section 3 of the
Micro, Small and Medium Enterprises Development Act, 2006 (27 of 2006) read with rule 3
of the National Board for Micro, Small and Medium Enterprises Rules, 2006 and in
supersession of the notification of the Government of India, Ministry of Micro, Small and
Medium Enterprises, vide, number S.0.766(E) dated the 15" May, 2007, except as respects
things done or omitted to be done before such supersession, the Central Government hereby
establishes the National Board for Micro, Small and Medium Enterprises for the purposes of
the said Act, which shall consist of the following members, namely: -

1. | Minister in-charge of Micro, Small and Medium Enterprises, - Chairperson
New Delhi - ex officio
2. | Member in-charge (Micro, Small and Medium Enterprises), | Vice-
Planning Commission, Chairperson
New Delhi - ex officio
3. | Minister in-charge of Micro, Small and Medium Enterprises, Member -
State of Rajasthan ex officio
4. | Minister in-charge of Micro, Small and Medium Enterprises, Member
State of Madhya Pradesh - ex officio
5. | Minister in-charge of Micro, Small and Medium Enterprises, Member
State of West Bengal - ex officio
6. | Minister in-charge of Micro, Small and Medium Enterprises, Member
State of Manipur - ex officio
7. Ministér_ih-charge of Micrz)jgmall and Medium Enterprises, Member
State of Kerala - ex officio
8. | Minister in-charge of Micro, Small and Medium Enterprises, Member
State of Maharashtra - ex officio
9. Shri Hansraj G. Ahir, Member
Member of Parliament (LL.ok Sabha)
10. | Shri Manicka Tagore, Member
Member of Parliament (Lok Sabha)
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11. | Shri Oscar Femé:r-xdies, Member
Member of Parliament (Rajya Sabha)
12. | Administrator (Lieutenant GoVefnor) of Daman and Diu TMember
B - ex officio
13. | Secretary to the Government of India, Member
Ministry of Micro, Small and Medium Enterprises - ex officio
14. | Secretary to the Government of India, N Member |
Ministry of Commerce and Industry, - ex officio
Department of Commerce
15. | Secretary to the Government of India. Member
Ministry of Finance, | - ex officio
Department of Revenue |
16. | Secretary to the Government of India, Member
Ministry of Labour and Employment - ex officio
Y2 Secretary to the Government of India, Member
Ministry of Food Processing Industries - ex officio
18. } Chairman, Member
National Bank for Agriculture and Rural Development - ex officio
19, | Chairman and Managing Director, Member
Small Industries Development Bank of India - ex officio
~20. | Chairman, - R Member |
Indian Banks™ Association - ex officio
X DeputyriGovcrrwlor. Member
Rescrve Bank of India
. 22. [ The Chairperson, B ) Member
Consortium of Women Entrepreneurs of India (CWEI), (Women
1204, Rohit House, 3, Tolstoy Marg, Connaught Place, Association)
New Delhi-110001
23. | The President, Member
Self-Employed Women's Association (SEWA), (Women
Sewa Reception Centre, Opposite Victoria Garden, Bhadra, Association)
Ahmedabad-380001 (Gujarat)
24. | The President, Member
Confederation of Women Entrepreneurs, (Women
House No. 6-3-657/F1, Association)

Kapadia Lane, Somajiguda,
Hyderabad-500082(Andhra Pradesh)
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25.

The President,

Tamil Nadu Small and Tiny Industries Association (TANSTIA),

10, GST Road, Guindy,
Chennai-600032 (Tamil Nadu)

Member
(Micro
Association)

26.

The President,

Indian Federation of Tiny Enterprises (IFTE)
2/12, Hawrah Maidan Industrial Complex,
24, Belilious Road,

Hawrah-711101 (West Bengal)

Member
(Micro

Association)

27.

The President, ' ‘
Federation of Micro, Small and Medium Enterprises (FISME),
B-4/161, Satdarjung Enclave,

New Delhi -110029

Member
(Micro
Association)

28.

The President,

Small and Medium Business Development Chamber of India,
102, Murlidhar Baldev Estate,

Near Vikas Estate, Off. AareyRoad, Goregaon (East),
Mumbai - 400063(Maharashtra)

Member

29.

The President,

Chhattisgarh Laghu Evam Sahayak Udyog Sangh,
Tifra Industrial Estate,

Bilaspur - 495223 (Chhatisgarh)

Member

30.

The President,

Association of Small Scale Industries,
52-A, Phase-1,

Industrial Area, Gangyal,

Jammu - 180010 (Jamuu and Kashmir)

Member

31.

The President,

North Eastern Chambers of Commerce and Industries,
Ambari (Near Asom Gana Parishad Office),
Guwahati - 781001 (Assam)

Member

The President,

Orissa Small Scale Industries Association,
Ajay — Binay Bhavan, Industrial Estate,
Cuttack-753010 (Orissa)

Member

33,

The President,

Association of Small Industries of the Union Territory of
Pondicherry, Industrial Estate, Thattanchavady,
Pondicherry-605009

Member

7S Gy )03
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The President,
Federation of Punjab Small Industries Associations, -

Punjab Trade Centre Complex,
Near State Bank of India, Miller Ganj, Ludhiana-141003 (Punjab)

Member

35.

The President,
Industries Association of Uttarakhand

(Body of Micro, Small and Medium Enterprises of Uttarakhand),
C/o M/s. Satya Industries, Mohabewala Industrial Area.
Dehradun-248001 (Uttarakhand)

Member

36.

The President,

Federation of Association of Small Industries of India.
Laghu Udyog Kuteer, 23/B/2, Guru Govind Singh Marg,
New Rohtak Road, New Delhi-110 005.

Member

37,

The President.

Tripura Industrial Entreprencurs (TIE),
25, Netaji Subhash Road,
Agartala-799001 (Tripura)

Member

38.

The President,
Chamber of Small Industry Associations,
TSSIA House, Plot P-26,

Road No. 16/T,

Wagle Industrial Estate,

Thane-400604 (Maharashtra)

Member

The President,
Confederation of Indian Industry,
23, Institutional Area, Lodhi Road.
New Delhi-110 003

Member

40.

The President,
Federation of Indian Export Organisations (FIEO),
Niryat Bhawan, Rao Tula Ram Marg,

Opp. Army Hospital Research and Referral,

New Delhi-110057

Member

41.

The President,

National Association of Software and Service Companies,
International Youth Centre, Teen Murti Marg, Chanakyapuri,
New Dclhi-110 021

Member

42.

Dr. Surender Prasad,

Director,

Indian Institute of Technology,
New Delhi - 110016

Member
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43.

104, Patel Vas, Vasna,
Ahmedabad-380007 (Gujarat)

Member

44,

Prof. Bina Agarwal,

Professor of Economics,
Institute of Economic Growth,
University of Delhi,

North Campus,

Delhi-110007

' Member

45.

The President,

Bhartiya Mazdoor Sangh (BMS)
Dattopant Thegandi Bhavan,

27 - Deen Dayal Upadhyay Marg,
Rouse Avenue, Near ITO.

New Delhi - 110002

Member

46.

The President, .

All India Trade Union Congress (AITUC)
35 — 36, Deen Dayal Upadhyay Marg,
Rouse Avenue,

New Delhi - 110002

Member

47.

Additional Secretary and Development Commissioner Member

(Micro, Small and Medium Enterprises),

Ministry of Micro, Small and Medium Enterprises,

Office of the Development Commissioner
(Micro, Small and Medium Enterprises),
7" Floor, ‘A’-Wing,

Nirman Bhavan,

New Delhi-110108

Secretary -

ex officio
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